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Sbrl S. M. Bu!erjee: May I raise 
a point ot order? First, let me state 
the relevant rule. 

Mr. ~: Hill speech is not 
finished yet. On the next day when 
this Item is taken UP. this point of 
order also will be taken up. 
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'IR 'l';n;r if. m'f l'JT'f it ~ lIr.<ff 
IIltf~<r~hfl1i";)ora.mrr~ I ~ 

it WiI'it1: q'tt ~ 0IfItnf"" ~ 11>'\" 
'f!ff fttrt'1f ~ ? m: m it i\"t mr ~ 
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,!3!'Uff if f~ ~ 1f) 110 ~ 1201; 0 

<f'f." f;rq;'ffi" ~ I !!f'r m'f ~T '11.l!T'f ~ 
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Shrl Baa,a (Chittoor): It the mer-
chant .roe. It. it is proftteerin£ but 

if Govepunent d'""" it. it is sacred 
duty! This is sheer prD/ltel!r'lllit. Six. 
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vn:: 0 ;iomf ~ ? 

'liT lI'mI'Ifl~. ~f'l!) : <iomr '1ft 
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~ .... f~ (11'ror~) : 
l1';f ion ~ 1 ~ f~T it fqy t, 1111R' 
mq- ",;r qN lfT I 

~ IItAtf ; f~T 1Il'~ ~ 
It '" wm ~~ 

-.1 1110 ;no ~ (~) 
AA 11m, ;n1T ir.ifT t 
~<T 111m. '31') smrn. 

1lWJtT<f\' ;f ~lfT m ~ ~dt m'~ 
~f~;;~m"m:""~~1J'IIT 
t 1 tt ~1Ir.f IImI Jjoft~) 33 ~ \!r 
;;n"iMT ~ m ~ ~ ;;ftq;r ~ ;;n"iMT 

t l#t;mr~~f'" ~ 'I>'\' 
~q'If If), or) '3T;r<l' ~T ~ If), 
~) ,,~;r WT ~ 1 or) IImI ftIIl'f<T 
~ i:vr ~T too .. 
~~:~mq-~ 

iml"""'l'1f~I~'m"f"" 
m~ 1 

Sbrl Banp: I think the hon'ble 
Minister i. • ..... re of the onset of 
.... hat is known as t.he belt area. 

If he does not know I .... ould like 
him to make enquiries about it. These 
belt areas are small Keralas, between 
district and district as my hOD. trland 
has put it. between state Slid state. 
My own eonstituenq is sufferinlli be-
e.uSe it is the border of MYlOre and 
Madr ... 'In th ... c b'order are .. stretch-
ing over ten miles between these two 
States people who liVe there continue 
to .uffer. suffer more than the Kerala 
people. 'Besides, the headloaders .. 
they are called, canoy 50-110 lb.. on 
their heads from the nearest market. 
to the local people and supply!t II> 
them and lome others a\Io ~ theM 
load. as payments received fOr their 
a.,-ieuiliural labour in the outlld. 

areas and carry it to their own home •. 
These pelJlple are now being troubled 
by the local police and local revenue 
authorities. 

11.15 hra. 

[SHRX P. K. DEO in the Chair.] 

Would the government .ee that this 
system is abolished and the head-loa-
ders are not unnecessarily troubled in 
this way. U they just wish to prevent 
smuggling from one area to another. 
they may have their own police or-
ganisation just on the border without 
unnecessarily troub!ing thE'se people 
in these so-called bel t areas of ten 
miles. It dec!s the pt.'Ople not only 
of the villages but also of towns, im-
portant places like Adoni, Palamener. 
Ponganur' Madagasira and so many 
other places on the ·border. 

Would the gowrnment put an end 
to these belt areas? Also would the 
government not close their mind to 
the demand for the abolition o~ the 
zonal restriction but keep an open 
mind and begin to withdraw these res-
trictions in progressive stages, first of 
an removing them between district and 
district and also .. bolish these belt 
areas and increasing the quantum of 
foodgrains that may be carried by 
agricultural workers and omer pe0-
ple also On their heads trom plnce 
to place and would they introduce, in 
the place Of a kind of monopoly that 
they noW have, a kind of a compe-
titiVe system and allow their co-ope-
rative stores and the private traders 
and through their foodgrains corpora-
tion alSO. introduce an element of 
campeti tion SO that the consumers 
could be protected. I am giving 
these suggestions pending the decision 
ot the government whiCh we expect 
would be taken very soon for the abo-
Ution of the zonal system. 

Shrl S ........ Slqh: Which of 
the different States are surplus, which 
.elf-suftieient and.".hich delkit: and 
If so, in what ratio to their own popu-
lation they are surplus. luI!Icient or 
de11c:ienU 
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8brl B. E. Du (Conw): In the 
agricuillural prices commission'. dia-
.enting note these matters were point-
ed out that there would be these dim-
culties about the working out n! a 
single zone system. I want to know 
whether after the experience 01 leve-
ral mllnths, about a year or so now, 
what was pointed out in the dissent-
ing note has come to be true or the 
experien<le ha. proved otherwise? 
What is the experience of the work-
ing of this system?. (InteTTupholts.) 

,,' ~'tmf \IftII1f (~): 
"" ~ wmfi oft it <mT~, ~ 
({ lW<I' it ;rnr ~ I iI"t"t f~~ ~ t 
~ firf.rm: ~ ~ f"'-"~ ~~ 
it,.;~ lfml\ik, ~ 
m: "" Of) om- rn ~ qtr"!; ~) mft 
m: "') ,.;~ ~ ~ fm ittrl it; Ifnr 
1ft\" it omrr ~ ~~ "" "'Tf ~ ~, 
ij"iI'~~it;mr,",""~ m: 
~~it"l")";r;mrrt 
fiI; 5 It,""~ ",)f.m~qy 
t~ 10~<r.r~1ii60% 
~ 10 ir IS It'"" <!'Ii 65 .rnfc 
;it~ tmif<iitm:~·~ 
it;~i,f~~"!;W~ ""~ 
fiI;1IT t itm 5 0 It,"" <Ai fif;zrnft .~ ur« 
ir ij"iI'lf..m if ~ ~) orrlf fm 
fit; """"fm~ If"!;wm ;{~) m-
~ til"!; \JOn om- ;;!fAT;{ W), tlm 
~~I'f~{tlffO<'llf;)~," 
llHrm m .n ;n!l' .rnt ? 
The MInister 01 Food, A,rlelllture, 

Commnnl&, DeftlapmeDt aDd Co-
operatiOD (SJui C. 8 ..... ---.): 
Mr. Chairman, Sir, I am quite aware 
of the fcelin,., not onty of .000e of 
the hon. Membe1'll but allO the leel-
ings outside that the zonal Ir-tem 
should be examined thorouehly and. 
;f necessary, same chBDICl should be 
made. The point lor consideration ~ 
this· first of all, is th~re a food pro-
blm. or not, and whether we have 
sufllcient foodrrains to feed our people, 
or we are fuDctioninl In a dellcit 

economy. Some people-I do not 
know for ..nat purpose-have been 
emphasising that there is absolutelY 
no food problem and that it is becauae 
of the zones and the detects in the 
distribution system that all the dlftl-
eultie. are 9rising. With great rel-
peet to them, I would like to lubmit 
that, if we take the production fIIIurea 
during the last live years, except for 
a spurt last year, we have been "rD-
ducing at a lower level than the lut 
of the third I'ive Year Plan. lln the 
oth.. hand, the population has been 
increasing at the rate 01 almost lZ 
millions every year. 'theref""', dur-
ing these five years. there has been 
an increas .. in population by about 
siz crares, against whlch the increase 
in production I. almost nil. We 
have been working, for some time, if 
any, below the level of the lut year 
of the third Five Year Plan. There-
fore, to suggest, a. some han. Mem-
beTS have sugsested, that production 
has increased along with the popula-
tion-I respectrlully submit-i. not 
correct. It may be tbat we may not 
be able to evaluate our production 
even to a million tons, but broadly, 
the trends are known. Therefore, I 
beg to submit that we are functlonlDl 
in a deficit economy a. far a. lood .. 
concerned. 

In tbi. dellclt economy, how to 
manage the situation is a matter for 
consideration by the Govenunent and 
indeed lor the country al a whole. It 
is not as if we have 11 perl""t 'Yltem 
or the best system a,ain.t which we 
haVe chosen one of the worat sy.tems. 
It is not 110. In trying to find out 
how to manage this deficit economy, 
we have four to live allfomatlves. The 
IIrst alternative which could be con-
sidered W4 uld be free trade through-
out the country; free movl'lDent, and 
the ma'tket condition to adjUl! __ 
ding to the demand and supply, and 
whoever hal got the purchasing capa-
city will bc able to purch... and 
whoever doe. not hav~ it. he will 
have to fall under. W~ "ou)d leave 
it to the free trade to functi"" In th" 
best "'ay possibl" and say, "we 
are not concerned with it; it .. 
market operatloa-l4luu faif'e, and 
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therefore demand and supply laws 
will fllllclion and therefore we can 
leave it at that." Or, we can ro to 
the other extreme, saying that we 
shall procure every procurable sur-
plus from every producer, and than 
taking into account what we are able 
to procure, we shall have and equi-
table distribution on system through-
out the country making an average 
and then distributing according to 
manual labour, child Or an ordinary 
adult. 

Now, either of thele things is not 
possible in the Dresent circumstances. 
Shri Prakash Vir Shastri argued that 
it it is left to tree trade, the produ-
""rs also are likely to let a fair price. 
We have experience of free trade. 
Our exprience is, unfortunately, the 
producer is compeDed to part with 
his produce Boon after the harvest, 
because he bas lot 10 many demands 
and pressures. It Is the trader who 
is able to .get it in a free trade, and 
on that buia, the producer not only 
sufters immediately after the harvest. 
one is able to let the highelt pri"" 
only when there is scarcity. the lean 
period. Sometime,. It is not merely 
the natural loan periods, but for the 
purpose of hillher profits, even arti-
ficial searcity and lean periods are 
created by the traders. The philoso-
phy of trade is to make as much pra-
lit a. possible and the belt trader 
is he who makes the highest profit. 
You cannot blame bim. So. we came 
to the conclusion that we cannot 
allow free trade to function. 

111 It possible to have monopoly 
procurement from every producer? In 
a defiCit economy, that would mean 
trying to find out what is the surplus 
with every producer. Who is to esU-
mate the .urplu.~ Not the Secretary 
or the Minister. Ultlmately the 
lowest officer with the assistance of 
perhaps the village official has to 
flndout how much a person hal 
trown. what is the area, what Is the 
estimate of produce, what Is the esti-
mate of his requirements and what II 
the lurplua. . -'- .1 '-£1 

8hri VU1ItIefta Nair: That ill no 
excuse. 

Shri C_ SalM'amalllam: I have func-
tioned in a system of monopoly pro-
curement in Madras and I know wbat 
difficulties it leads to. All the big 
IIsh escape and ultimately it is the 
smaller and middle producer who 
suffers. All sorts of difficulties arise. 
So we have to find a via media bet-
w~en the two. AnY' sort of control 
is irksome. 1 agree. In the present 
context, we have to lind out which is 
the best amoniSt the alternatives 
available. 

Another way of doinl it would be 
to Mve a national levy on every bill 
producer having a or 3 or 5 acres, 
according to the productivity of the 
area and the consumption pattern. 
Then, If we procure On that basis, 'We 
will be able to control the market 
with some quantities of trains avail-
able with us. On that basis. we can 
get certain quantities Into the hands 
of the Government and have control-
led distribution, particularly in the 
urban areas by cordoning them off 
and leave the rest of the country as 
a free zone with market conditions 
functioning a. best as possible. We 
can have some fair-price shops in the 
semi-urban areas and also in rural 
areas wherever thate is scarcity. That 
is another way. 

Yet there is a refinement in this 
levy .• Instead of sPreaa'DB it out 
th'l'ougbout the country and trying to 
find out who i. the bi, producer in 
every villaee, we can concentrate in 
the surplus districts. There are sa 
surplus districts In foodgrains. We 
can coneentrate on them, try to let 
certain quantities. have contro\led 
distribution. cordoning off cities. have 
faIT-price shopa and informal ratlon-
int. For all these purposes. we cM 
find out what would be the require-
ment and we can operate that abo. 

Another alternative is, instead of 
leaving the whole CdIIntry free and 
allowing scarcity pOckets to develop 
without aay plan and allowinl mov .. 
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m.ents from one area to aJ].other (ree-
ly, we can have aones, not nece.ssarJ 
State zones, but biiier zones and 
allow free movement within those 
zone.. This was also operated. But 
wilen scarcity conditions are acute, 
unfortunately the zones have no exe-
cutive authority which can funcHon 
within the.e zon'" of tlrree or four 
Stat.... For ilUltance, we had the 
IIOUthern zone cWlsistilll of Madras, 
Andhra, My,ore and Kerala. If we 
have to see that there is either con-
trol of movement or control of prices, 
unless in all the are.s it is possi ble to 
control it, havina control in one area 
and no control in another area leads 
to dinorlian. This is what happened 
in the southern zone. We had a 
maximum price fixed. That maximum 
Pl'ice WBS enforced in Andhra. Th., 
maxim~ price was enforced in 
MadTBS. But as far as Kerala was 
concerned it was Interested only In 
getting more rice from the other areas. 
Therefore, they shut their eyes even 
though a decision was taken with re-
p.rd to enforcement of tile maximum 
price. The,·efol'e. the How of rice 
was from the surplua States to the 
Stale of ~rala and the surplus State. 
immediately ,ot into dilllcullie •. When 
it is a zone with more States there 
is no executive authority to function 
wl\hin the zone. The executive au-
thority is confined to each State. Tht 
result is that Madra. State cannot 
function in Kerala nor can ADdhra 
Stale function In Kerala. Therefore. 
there is no executive authority in 
these zones. Unless there is lfI!at .. r 
co-operation between all the States 
and they strictly enforce all the rules 
and decisions allreed upon, it leads 
to great diJllcultles. 

11 is in that context that we bad 10 
break it. The other alternative I. to 
have States as zones, and then on Ibat 
basis try to find out the production of 
each State .• ee how much i. produced 
there. see wh31 has been the pattern of 
consumption there, assess its surplus 
as best as possible anti assess th~ 
deftcit as best as possible. I~ is nol 
as if when we have State zones I"'" 
integrity of the country is broken. 

Shrl ""'1'8: What else? 

Shri C. SUbramanlam: Wluat hap-
pens is, instead' of trade movina the 
surplus from one State to another til. 
surplus is moved from State 10 State. 
For example, Andhra rice Is .1111 
going to Kerala, not by tree Irade bul 
on the basis of Government to Gov-
ernment. Andhra rice is still beln. 
"onsumed in Kerala. Madras rice Is 
slill beinll consumed in Keral.. In 
the .ame way, Andhra rice Is ton-
sumed in Madras, but it is done on a 
Governmt"n~ to Government basis, on 
a State !radinll basi.. This is hDw 
it ha~. But I do agree that UI 
this al80 unless the Slate Govern-
m"nts, particularly the surplus State 
Governments, realise their responsi-
bility and deliver the surplus avail-
able with them It lead. to dilllculties. 
It has led to dilllculties. 

What I wan I to Impress upon th.· 
Huuse nOw is, it is not as it We just 
chose off hand one alternative. We 
have ex.perienced the various all~r ... 
native syslems and ultima'ely, having 
considered every alternative, the 
Chief Ministe .. ;and tho Ministers 
he. c chose this system. I do not IDY 
it is a Jl<'Tfeet system. But what II 
the allcrpttive? People now asy. 
abolish the State zones. But what 
next? You will .ftnd as many sUIIPS-
lions as there are Individual memben 
in thi. !Jouse, or at least as there are 
parlies in this House. Shri Vasude-
van Nair would say, abolish the zon~. 
bul have ,monopoly procurement. 

Sbrl VaaudenD Nair (Ambala-
pOzha): Yes (!nterruptimu). 

SIarI C. SullnlDaalam: MooopoJy 
procurement would mean not only 
SLate zones, not only district zonu, 
no' only taluk zones but even villalO 
to viii_lie zones. Otherwise there 
cannol be monopoly procurement. 
(InterruptioN) . 

Shrl V •• dena N .... : We are not 
against zones. 

Shri C. a.lonmalam: That u not 
urlderslOOd at all. Even It they un-
derotand i! they aTe not prepared to 
8<tont lhe implication.. It II not 



Food Zones FEBRUARY 25, 1966 (HA.H. DU.) 

[Shri C. Subramaniam] 
abolition of zone. they are pleading 
for they are pleading for introduc-
tion of zones village-wise. That should 
be understood. What is to happen 
after abolition of zones is a contused 
picture, as far as I am able to lIet 
the advice from the various parties. 
Sometimes it is said, have an all-party 
committee for solvi~ the food prob-
lem. What happens is each p&l1y i. 
polarised with rellard to these views. 
How am I to evolve a national 
policy? 

Shri Prakash Vir Shastri made the 
point that there are larlle stocks 
available with the merchants in Pun-
jab. Even if it is not as much as it 
is represented, I do &llree that sillni· 
flcant quantities are there. Wbat do 
they want? I am prepared to pur-
chase them at a reasonable p:rice. We 
cannot allow th_ to take the stocks 
to other States and sell at a hiIIher 
price. Having purchased them at 
controlled rates from the producer the 
mel·chant. want freedom to take tIIIIm 
a way and sell at an exorbitant price. 
1f they do that We are penalising 
them and that is why it becomes dim-
cult. 

8IId 11 .... Trivedi: (Mandsaur): 
Do not allow the IIrain to rot. 

Shri C. SabrallWllam: About the 
belt area, once the zone. are there, 
just as we used to have belts when 
prolribition was introduced, it be-
comes Inevitable. That will be there. 
The question it! whether we should 
abolish the zones or not. 

A question was put with reprd to 
the recommendations of the ~cul-

tural Prices Commission. We bave 
accepted them. We were asked about 
our experience in workiDI it. There 
Ira. been diftlculty in the working of 
that. Whether the other alternative 
would have worked better Is a matter 
which has to be taken into consi-
deration. 

The MabarashtTa compulsory pro-
curement and levy was brought Into 
the picture. nmt is all inevitable In 
a controlled economy. Therefore, we 
are now in the process Of examining 
it. As pointed out even by Shri 
Ranga, it is not as if overnight we can 
chanlle the sYltem. It will only lead 
La chao. If it i. not good, what Is 
the next alternative we want to adopt 
is the most important thing. That 
will have to be examined. Even after 
taking a decision, the clrange-over 
cannot be made overnlllht; it will have 
to be planned BDd brouaht about 
gradually. That is accepted even by 
SilTi Ranga. What Is important is 
not the abolltkm of zones but what 
i. the next alternative. An expert 
committee II going into It and its re-
commendations will be cominl{ soon. 
We shall examine It and, aa aeon a. 
possible, we shall caulder the otller 
alternative. 1 hope that other alter-
native will be a better one and .lot 
a bad one. 

11.1'1 bn. 

The Lok sablwz Ill"" ad;oumed lUI 
Eleven of the Clock OR Mondal/, ,.-"-
ruA'1I 26, 1966/Phalll""" 8, 1667 
(Saka). 
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